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government can keep these 150
million people in perpetual fear. The
all-powerful government can also
deny my request for a judicial en-
quiry. But no one can deny me my
right to shed tears for them.

That is what I am going to do by
starting my fasts on July 20 at 9 A M.
and continue it till this most humble
and modest demand for a judicial en-
quiry js met. I seek support from
all the honourable members of this
House,

SOME HON. MEMBERS:
tirely support it.

We en-
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TOBACCO BOARD (AMENDMENT)
BILL—contd. *

MR, DEPUTY-SPEAKER: The
House will now resume further consi-
deration of the following Motion
moved by Shri Mohan Dharia on the
17th July, 1978, namely:—

“That the Bill to amend the To-
bacco Board Act, 1975, be taken
into consideration.”

Dr. Ramji Singh was on his legs. He
will continue hig speech.

SHRI JYOTIRMOY BOSU (Dia-
mond harbour) ; Mr. Deputy
Speaker, Sir, I seek quidance from you
on one point. I want to know how
these notices under Rule 377 are select-
ed. I want to take only half a minute
on this. .

MR. DEPUTY SPEAKER: Order
please. Kindly resume your seat,

SHRI JYOTIRMOY BOSU: Mr,
Bansal, Deputy Secretary of the De-
fence Ministry is found connected
with some espionage activities.

MR. DEPUTY-SPEAKER: You
please allow Dr. Ramiji Singh to
continue hig speech,

SHRI JYOTIRMOY BOSU: 1 want
your guidance, Sir.....

MR. DEPUTY SPEAKER. You seek
the guidance of our hon. Speaker;
you may see him in this chamber,

SHRI JYOTIRMOY BOSU: Short
Notice Qutstions are not admitted.
Calling Attention Notices are not ad-
mitted. )

MR, DEPUTY-SPEAKER: Dr. Ram-
ji Singh.

SHRI JYOTIRMOY
your guidance, Sir...

MR. DEPUTY SPEAKER: Mr.
Jyotirmoy Bosu, Y am not in a position
to give you any guidance or inspira-
tion.

BOSU: 1 seek



